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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan sadan, Ashoka Road, New Delhi-110001, Dated 1 7t January, 2020/
27 Pausha, 1941 (Saka)
No. 429/BR/2008(2):- In exercise of the powers conferred by sub- section(1) of

section 13C of the Representation of the People Act, 1950 (43 of 1950), the Election
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Commission hereby directs that following amendment shall be made in its Notification
No. 429/BR/2008(2) dated 2" June, 2008 as amended time to time namely;

In column 2 of the Table appended to the said Notification, for the existing
entries against items No. 181-Digha, 182-Bankipur, 183-Kumhrar and 184-Patna Sahib,

the following entries shall be substituted.

Table
SI.No. | No. and Name of | Assistant Electoral Registration Officer
Assembly
Constituency
1 2 3
1. 181-Digha 1. Block Development Officer, Patna Sadar
2. Circle Officer, Patna Sadar
3. Executive Magistrate, Sadar Sub-division, Patna
4. Executive Officer, Nutan Rajdhani Circle Office,
Patna Nagar Nigam, Patna
5. District Programme Officer (Yojana Lekha), District
Education Office, Patna
6. Child Development Project Officer, Patna Sadar
(Gramin)
7. Child Development Project Officer, Patna Sadar-1
2 182-Bankipur 1. Block Development Officer, Patna Sadar
2. Circle Officer, Patna Sadar
3. Executive Magistrate, Sadar Sub-division, Patna
4. Executive Officer, Bankipur Circle Office, Patna
Nagar Nigam, Patna
5. District Programme Officer (SSA), District
Education Office, Patna
6. Child Development Project Officer, Patna Sadar-2
7. School Sub-Inspector, Bankipur, Patna
3 183-Kumbhrar 1. Block Development Officer, Patna Sadar
2. Circle Officer, Patna Sadar
3. Assistant Rationing Officer, Patna
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4. District Programme Officer (Establishment), District
Education Office, Patna

5. Executive Officer, Circle Office, Kankarbagh, Patna
Nagar Nigam, Patna

6. Child Development Project Officer, Patna Sadar-3

7. School Sub-Inspector, Mahendru, Patna

184-Patna Sahib 1. Block Development Officer, Patna Sadar

2. Circle Officer, Patna Sadar

3. District Programme Officer (MDM), District
Education Office, Patna

4. Executive Magistrate, Sub-division Office, Patna
City

5. Executive Officer, Circle Office Patna City, Patna
Nagar Nigam, Patna

6. Executive Officer, Circle Office Azimabad, Patna
Nagar Nigam, Patna

7. Child Development Project Officer, Patna Sadar-4

8. Child Development Project Officer, Patna Sadar-5

By order,
ANOOP KUMAR,
SECRETARY.
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